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HIGH COURT OF DELHI: NEW DELHI

No..503..../DHC/Mediation-48
Dated: 10™ July, 2018

QUOTATION NOTICE

Quotations are invited from the reputed firms for providing following tea/coffee material

along with vending machine in the Centre:

1. Tea/Coffee Vending Machine with 4 options (on rental basis)

2. Nescafe Classic (500 gm.)

2. Everyday Dairy Whitener

3. Maggi Tomato Soup (500 gm.)

4, Tea Bags — Tatley

S. Sugar (1 K.g))

6. Beaker Paper Banded

Interested parties should submit their rates along with terms and conditions to this
Court. The quotation should be addressed to the Registrar General, Delhi High Court, New
Delhi and submitted to Joint Registrar(Genl.Admn.II), B-102, 1¥ Basement, Administrative
Block, Delhi High Court, New Delhi, by 17" July, 2018, till 4.30 pm. The envelope containing
quotation should be embossed on the top of envelope as “QUOTATION FOR TEA/COFFEE
MATERIAL AND VENDING MACHINE”,

This Court reserves its right to accept or reject any or all quotations without

assigning any reason.
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(PAWAN KUMAR KALRA)
Joint Registrar(Genl. Admn.IT)
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